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Mr PK Madhusoodhan for applicant(proky)
Mr Santhoshkumar for respondents :

No counter affidavit has been filed evsn today.
The case will be heard on the basis of available records.
List for final hearing on 3.12.30. No further adjounment

ui;l be given.
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Mr. G« Sasidharan Chempazhanthiyil for applicant by
proxy counsel Mre. P. Sivan Pillai
o '
18+ Subhagamony ACGSC for the respondentse
When~the caseTcamévfor heéaring today Advacate Mr.
Pe Sivan Pillai proxy counsel for the applicant submitted
that the applicant is not pressing this application. Hence
the application is dismissed as not being pressed.
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